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Welcome to Parliamentary Delegation from Slovakia

MR. CHAIRMAN: Honourable Members, I have an announcement to make. We have with us
seated in the Special Box, Members of a Parliamentary Delegation from Slovakia, currently on a
visit to our country under the distinguished leadership of His Excellency Mr. Pavol Paska, Speaker
of the National Council of the Slovak Republic.

On behalf of the Members of the House and on my own behalf, I take pleasure in extending a
hearty welcome to the leader and other Members of the delegation and wish our distinguished
guests an enjoyable and fruitful stay in our country. We hope that during their stay here, they
would be able to see and learn more about our Parliamentary system, our country and our people
and that their visit to this country will further strengthen the friendly bonds that exist between India
and Slovakia. Through them, we convey our greetings and best wishes to the Parliament and the
friendly people of Slovakia.
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MR. CHAIRMAN: Now, we go back to the supplementaries. Dr. Kapila Vatsyayan.
DR. (SHRIMATI) KAPILA VATSYAYAN: Sir, since the question and the reply has taken such

gigantic proportions, far beyond the Humayun Tomb, with some hesitancy, I would like to make three
points. Firstly, I would support Brindaji on what she has said on the Goa issue. Secondly, would the
Minister like to comment on the fact-I would say, a fact—but, certainly the impression that there is
extreme dearth of specialists in the whole field of archaeology and in the Archaeological Survey of India?
Restoration is not a matter of one type of a technique for all monuments. What are the steps that the
Government of India has taken now that there has been a regular depletion of the specialists in the ASI
for (a) recruitment (b) to train them and (c) to see that there is a balance between the * specialists and

the general administrator?

SHRIMATI AMBIKA SONI: Sir, I would like to answer the hon. Member who spent so many years
in this field. We have all learnt a lot from her and, with all humility, I would like to respond to her by
saying that I will not dwell on her support to Brindaji now because that Question is over. We are all
on the same side as far as women tourist safety is concerned. But, that apart, there is a great dearth
of specialists either in the field of archaeology or in the field of museology or in the field of
preservation of our archives. In fact, the cultural heritage of this country requires so many more
people either for libraries or for the 41 institutions which we have. But, unfortunately, the Ministry
of Culture and the State Departments of Culture also come under the rules of the Government
which do not allow fresh recruitment except one in three in the normal course. Having said that, I
would like to say that we have,—I do not know why this did not happen before—over the last four
months, at the direction of the Prime Minister of India, changed the rules of recruitment of all
people heading these organisations, to begin with eight, and, if you like, I could give you the names of
eight—National Museum, National Library, National Archives, and there are eight institutions. We are
changing the rules because the old system of recruiting of heads of these institutions did not attract
the best talent in the country and, therefore, the recourse was to take to the administrative services
which, he felt, do not have the flair or conceptualisation of what the posts require. I am confident
that the rules having been changed and sent to the correct, appropriate authority, in another few
months, before the half year is over, we should have new recruitment, through search and selection
committees, in place, whereby, I hope, we can attract the best talent in the country and those who
are from our country/outside.

MR. CHAIRMAN: Question 163.

SHRI VIJAY J. DARDA: Sir, I am happy to note that 40 per cent. ...(Interruptions)...
MR. CHAIRMAN: Question, please.

SHRI VIJAY J. DARDA: Sir, before I ask questions. ...(Interruptions)...

MR. CHAIRMAN: Please listen to me. Hon. Members, there is a set procedure. When your
name is called, just stand up; let the Minister answer and, then, you put your supplementaries.

SHRI VIJAY J. DARDA: Okay, Sir.



